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Supreme Court   [18] 
Abhi Chandan v. State of Odisha, (K.V. Viswanathan and N. Kotiswar Singh, JJ.), 2026 SCC OnLine 

SC 2023 
Ashish Kumar Sharma v. SBI, (Sanjay Kumar and Vijay Bishnoi, JJ.), 2026 SCC OnLine SC 2030 
Awadhesh Singh Gautam v. State of Chhattisgarh, (P.S. Narasimha and Alok Aradhe, JJ.), 2026 SCC 

OnLine SC 2038 
C.J. Antony v. James Jacob Thayil, (Sanjay Kumar and Vijay Bishnoi, JJ.), 2026 SCC OnLine SC 

2029 
CBI v. Anil Dixit, (J.B. Pardiwala and K. Vinod Chandran, JJ.), 2026 SCC OnLine SC 2035 
Karan Chettri v. State of Sikkim, (B.V. Nagarathna and Ujjal Bhuyan, JJ.), 2026 SCC OnLine SC 

2025 
Narendra Khetan v. MSPL Ltd., (M.M. Sundresh and Sanjay Kumar, JJ.), 2026 SCC OnLine SC 2036 
Orris Infrastructure (P) Ltd. v. Rakesh Kumar Gupta, (P.S. Narasimha and Alok Aradhe, JJ.), 2026 

SCC OnLine SC 2037 
Pawan Kumar Sharma v. Manoj Kumar, (Vikram Nath and Prasanna B. Varale, JJ.), 2026 SCC 

OnLine SC 2031 
Pradeep Dayanand Kothari v. CIT, (Sanjay Kumar and Sanjeev Sachdeva, JJ.), 2026 SCC OnLine SC 

2027 
S.K. Rabban v. State of W.B., (Aravind Kumar and Prasanna B. Varale, JJ.), 2026 SCC OnLine SC 

2024 
Sainaba v. State of Kerala, (Ahsanuddin Amanullah and Manmohan, JJ.), 2026 SCC OnLine SC 

2040 
Santosh Ghosh v. State of W.B., (Sanjay Karol and Augustine George Masih, JJ.), 2026 SCC OnLine 

SC 2026 
Shashi Bala v. Balbir Kaur, (J.B. Pardiwala and K. Vinod Chandran, JJ.), 2026 SCC OnLine SC 2033 
Shivnath Kori v. State of M.P., (Sanjay Kumar and K. Vinod Chandran, JJ.), 2026 SCC OnLine SC 

2028 
Sterling Holiday Resorts Ltd. v. P.M. Associates, (P.S. Narasimha and Alok Aradhe, JJ.), 2026 SCC 

OnLine SC 2039 
Uday Mansuclal v. UT, Dadra & Nagar Haveli & Daman and Diu, (M.M. Sundresh and Sanjay 

Kumar, JJ.), 2026 SCC OnLine SC 2034 
Victim ‘A’ v. State of M.P., (Sandeep Mehta and Vijay Bishnoi, JJ.), 2026 SCC OnLine SC 2032 

  
Allahabad High Court   [16] 

Amit Kumar Singh v. Chief Election Commr., (Garima Prashad, J.), 2026 SCC OnLine All 32783 
Arvind Treaders v. State of U.P., (Shekhar B Saraf and Dr Yogendra Kumar Srivastava, JJ.), 2025 

SCC OnLine All 8269 
Bhupendra Veer Singh v. State of U.P., (Manju Rani Chauhan, J.), 2026 SCC OnLine All 32782 
Chandra Shekhar Mishra v. State of U.P., (Garima Prashad, J.), 2026 SCC OnLine All 32781 
Devendra Singh v. Great Home Developers (P) Ltd., (Abdul Shahid, J.), 2026 SCC OnLine All 

32777 
Dina Nath Jauhar v. State of U.P., (Nand Prabha Shukla, J.), 2026 SCC OnLine All 32772 
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Gulab Ram v. State of U.P., (Manoj Bajaj and Harvir Singh, JJ.), 2026 SCC OnLine All 32775 
Keshav Bhalla v. Prescribe Authority/Rent Authority, (Dr Yogendra Kumar Srivastava, J.), 2026 

SCC OnLine All 32776 
Mani Ram v. State of U.P., (Siddharth and Vinai Kumar Dwivedi, JJ.), 2026 SCC OnLine All 32773 
Nazar Husain Khan v. State Cadre Authority, (Garima Prashad, J.), 2026 SCC OnLine All 32778 
Pradeep Kumar Srivastava v. State of U.P., (Garima Prashad, J.), 2026 SCC OnLine All 32780 
Rajneesh Upadhyay v. State of U.P., (Manju Rani Chauhan, J.), 2026 SCC OnLine All 32779 
Shitala Prasad v. State of U.P., (Manju Rani Chauhan, J.), 2026 SCC OnLine All 32784 
Siraj Ahmad v. Union of India, (Irshad Ali, J.), 2026 SCC OnLine All 32786 
Sunil v. State of U.P., (Manoj Bajaj and Harvir Singh, JJ.), 2026 SCC OnLine All 32774 
Udai Pratap v. Union of India, (Garima Prashad, J.), 2026 SCC OnLine All 32785 

  
Bombay High Court   [7] 

Accost Media LLP v. CIT, (B.P. Colabawalla and Amit S. Jamsandekar, JJ.), 2025 SCC OnLine Bom 
5231 

Accost Media LLP v. CIT, (G.S. Kulkarni and Aarti Sathe, JJ.), 2026 SCC OnLine Bom 12698 
CIT v. Aurum Ventures (P) Ltd., (G.S. Kulkarni and Aarti Sathe, JJ.), 2026 SCC OnLine Bom 12699 
ITC Ltd. v. Metropolitan Stock Exchange, (R.I. Chagla and Farhan P. Dubash, JJ.), 2026 SCC 

OnLine Bom 12864 
Navin Vishwanathan v. State of Maharashtra, (G.S. Kulkarni and Farhan P. Dubash, JJ.), 2026 SCC 

OnLine Bom 3035 
Neville Tuli v. SEBI, (N.J. Jamadar, J.), 2026 SCC OnLine Bom 5968 
Shri Shamrao Patil (Yedravkar) Educational & Charitable Trust v. Pharmacy Council of India, 

(Sharmila U. Deshmukh and Neeraj P. Dhote, JJ.), 2026 SCC OnLine Bom 12697 
  
Calcutta High Court   [396] 

A.J. Sarkar & Co v. State of W.B., (Gaurang Kanth, J.), 2026 SCC OnLine Cal 14265 
Abdul Rashid v. Board of Auqaf, (Krishna Rao, J.), 2026 SCC OnLine Cal 14458 
Abdur Rahaman v. State of W.B., (Jay Sengupta, J.), 2026 SCC OnLine Cal 14149 
Abhijit Si v. State of W.B., (Amrita Sinha, J.), 2026 SCC OnLine Cal 14386 
Abhishek Kumar v. State of W.B., (Dinesh Kumar Sharma, J.), 2026 SCC OnLine Cal 14216 
Abhishek Mukherjee v. State of W.B., (Reetobroto Kumar Mitra, J.), 2026 SCC OnLine Cal 14343 
Achintya Barman v. State of W.B., (Partha Sarathi Sen, J.), 2026 SCC OnLine Cal 14446 
Achintya Jana v. State of W.B., (Amrita Sinha, J.), 2026 SCC OnLine Cal 14428 
Ajit Chand Bothra v. Ronak Pravin Shah, (Gaurang Kanth, J.), 2026 SCC OnLine Cal 14089 
Ajmir Sk v. State of W.B., (Tirthankar Ghosh, J.), 2026 SCC OnLine Cal 14108 
Ajoy Gorai v. Eastern Coal Fields Ltd., (Reetobroto Kumar Mitra, J.), 2026 SCC OnLine Cal 14445 
Akash Musaddi v. Utpal Bhaduri, (Amrita Sinha, J.), 2026 SCC OnLine Cal 14450 
Akhtari Khatun v. State of W.B., (Suvra Ghosh, J.), 2026 SCC OnLine Cal 14350 
Aliul Haque, In re, (Shampa Sarkar, J.), 2026 SCC OnLine Cal 14161 
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https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003882750
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003882768
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003883104
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003883109
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003883009
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003882821
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Amal Chandra Sarkar v. State of W.B., (Hiranmay Bhattacharyya, J.), 2026 SCC OnLine Cal 14317 
Amalendu Tapadar v. State of W.B., (Amrita Sinha, J.), 2026 SCC OnLine Cal 14408 
Ambee Engineering (P) Ltd. v. Hmc, (Raja Basu Chowdhury, J.), 2026 SCC OnLine Cal 14311 
Aminur Islam, In re, (Md. Shabbar Rashidi, J.), 2026 SCC OnLine Cal 14119 
Amit Auto Credit Co. (P) Ltd. v. Punjab National Bank, (Saugata Bhattacharyya, J.), 2026 SCC 

OnLine Cal 14272 
Amit Mondal v. Sub-Divisional Officer & Presiding Officer Maintenance Tribunal, (Om Narayan Rai, 

J.), 2026 SCC OnLine Cal 14135 
Amitava Bhattacharya v. State of W.B., (Amrita Sinha, J.), 2026 SCC OnLine Cal 14333 
Amitava Chowdhury v. Additional Chief Secretary, (Partha Sarathi Sen, J.), 2026 SCC OnLine Cal 

14435 
Ananda Mohan Ghosh v. Suparna Ghosh, (Om Narayan Rai, J.), 2026 SCC OnLine Cal 14133 
Anil Vailaparampil Abraham v. Enforcement Directorate, (Rajarshi Bharadwaj and Uday Kumar, 

JJ.), 2026 SCC OnLine Cal 14179 
Anirban Rakshit v. State of W.B., (Dr. Ajoy Kumar Mukherjee, J.), 2026 SCC OnLine Cal 14200 
Anju Paul v. State of W.B., (Partha Sarathi Sen, J.), 2026 SCC OnLine Cal 14433 
Anup Ghosh v. Kashinath Hembram, (Amrita Sinha, J.), 2026 SCC OnLine Cal 14448 
Anup v. State of W.B., (Kausik Chanda, J.), 2026 SCC OnLine Cal 14128 
Anurag Gupta v. State of W.B., (Shampa Dutt (Paul), J.), 2026 SCC OnLine Cal 14189 
Aparna Dolai v. State of W.B., (Bivas Pattanayak, J.), 2026 SCC OnLine Cal 14284 
Aparna Mondal Sinha v. State of W.B., (Amrita Sinha, J.), 2026 SCC OnLine Cal 14420 
Apu Roy, In re, (Shampa Sarkar, J.), 2026 SCC OnLine Cal 14169 
Arabinda Mandal v. State of W.B., (Amrita Sinha, J.), 2026 SCC OnLine Cal 14412 
Araha Hospitality (P) Ltd. v. Group General Manager of Indian Railway Catering & Tourism Corpn. 

Ltd., (Gaurang Kanth, J.), 2026 SCC OnLine Cal 14079 
Ardhendu Nag v. State of W.B., (Tapabrata Chakraborty, Acting C.J. and Partha Sarathi Chatterjee, J.), 

2026 SCC OnLine Cal 14296 
Arghyadeep Bhattacharjee, In re, (Chaitali Chatterjee (Das), J.), 2026 SCC OnLine Cal 14196 
Arun Thakur v. State of W.B., (Kausik Chanda, J.), 2026 SCC OnLine Cal 14129 
Arvind Kumar Jayaswal v. Kolkata Municipal Corpn., (Raja Basu Chowdhury, J.), 2026 SCC OnLine 

Cal 14456 
Ashim Krishna Bhatta v. State of W.B., (Saugata Bhattacharyya, J.), 2026 SCC OnLine Cal 14218 
Ashish Mondal v. Abhishek Kumar Tiwary, (Partha Sarathi Sen, J.), 2026 SCC OnLine Cal 14097 
Ashok Kumar Mittal v. Hindustan Steel Works Construction Ltd., (Krishna Rao, J.), 2026 SCC 

OnLine Cal 14452 
Ashutosh Biswas v. Union of India, (Partha Sarathi Sen, J.), 2026 SCC OnLine Cal 14444 
Asset Reconstruction Co. India Ltd. v. State of W.B., (Om Narayan Rai, J.), 2026 SCC OnLine Cal 

14215 
Ayan Ghosh v. State of W.B., (Madhuresh Prasad and Prasenjit Biswas, JJ.), 2026 SCC OnLine Cal 

14293 
Baishakhi Saha v. State of W.B., (Bivas Pattanayak, J.), 2026 SCC OnLine Cal 14285 
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Balaji Construction v. Administrator General of West Bengal, (Arindam Mukherjee, J.), 2026 SCC 
OnLine Cal 14073 

Bangla Bijuli Power Technologies (P) Ltd. v. IDBI Bank Ltd., (Dinesh Kumar Sharma, J.), 2026 
SCC OnLine Cal 14460 

Bapi Roy, In re, (Shampa Sarkar, J.), 2026 SCC OnLine Cal 14163 
Barua & Co. v. State of W.B., (Hiranmay Bhattacharyya, J.), 2026 SCC OnLine Cal 14271 
Basana Roy, In re, (Md. Shabbar Rashidi, J.), 2026 SCC OnLine Cal 14186 
Begum Sumaiya v. State of W.B., (Bivas Pattanayak, J.), 2026 SCC OnLine Cal 14374 
Benjamin Ekka v. State of W.B., (Hiranmay Bhattacharyya, J.), 2026 SCC OnLine Cal 14314 
Bharat Chandra Das v. State of W.B., (Amrita Sinha, J.), 2026 SCC OnLine Cal 14427 
Bidhan Debnath, In re, (Tirthankar Ghosh, J.), 2026 SCC OnLine Cal 14156 
Bijoy Pradhan v. State of W.B., (Hiranmay Bhattacharyya, J.), 2026 SCC OnLine Cal 14318 
Bikash Kar v. State of W.B., (Amrita Sinha, J.), 2026 SCC OnLine Cal 14402 
Bimal Kumar Basumata v. State of W.B., (Hiranmay Bhattacharyya, J.), 2026 SCC OnLine Cal 14328 
Bina Das v. State of W.B., (Hiranmay Bhattacharyya, J.), 2026 SCC OnLine Cal 14300 
Biplab Choudhury, In re, (Tirthankar Ghosh, J.), 2026 SCC OnLine Cal 14157 
Biplab Kumar Ghosh v. State of W.B., (Amrita Sinha, J.), 2026 SCC OnLine Cal 14383 
Birendra Nath Barman v. State of W.B., (Hiranmay Bhattacharyya, J.), 2026 SCC OnLine Cal 14306 
Bishnu Gobinda Sarkar v. State of W.B., (Hiranmay Bhattacharyya, J.), 2026 SCC OnLine Cal 14324 
Biswajit Banerjee v. State of W.B., (Amrita Sinha, J.), 2026 SCC OnLine Cal 14411 
Biswajit Mandal v. State of W.B., (Amrita Sinha, J.), 2026 SCC OnLine Cal 14366 
Biswajit Sarkar v. State of W.B., (Hiranmay Bhattacharyya, J.), 2026 SCC OnLine Cal 14329 
Bitan Roy v. State of W.B., (Dr. Ajoy Kumar Mukherjee, J.), 2026 SCC OnLine Cal 14187 
C & J Properties (P) Ltd. v. Lajwanti Kedia, (Arindam Mukherjee, J.), 2026 SCC OnLine Cal 14246 
Chanchal Kumar Khanra, In re, (Tirthankar Ghosh, J.), 2026 SCC OnLine Cal 14126 
Chanchal Kumar Khanra v. State of W.B., (Tirthankar Ghosh, J.), 2026 SCC OnLine Cal 14109 
Chandan Kumar Mandal v. State of W.B., (Amrita Sinha, J.), 2026 SCC OnLine Cal 14421 
Chandana Maity v. State of W.B., (Om Narayan Rai, J.), 2026 SCC OnLine Cal 14338 
Chinmoy Das v. Tanmay Kanti Panja, (Aniruddha Roy, J.), 2026 SCC OnLine Cal 14291 
Chiranjib Biswas, In re, (Chaitali Chatterjee (Das), J.), 2026 SCC OnLine Cal 14197 
CIT v. Bothra Shipping Services (P) Ltd., (T.S. Sivagnanam, C.J. and Hiranmay Bhattacharyya, 

J.), 2024 SCC OnLine Cal 8799 
Clyde Stores (P) Ltd. v. Arun Kumar Gupta, (Biswaroop Chowdhury, J.), 2026 SCC OnLine Cal 

14228 
Colliers International India Property Services (P) Ltd. v. Ps Group Realty (P) Ltd., (Gaurang Kanth, 

J.), 2026 SCC OnLine Cal 14082 
Credence International v. Union of India, (Smita Das De, J.), 2026 SCC OnLine Cal 14292 
D K Baking (P) Ltd. v. Atr Associates, (Gaurang Kanth, J.), 2026 SCC OnLine Cal 14084 
D.D.M. Enterprise v. General Manager, (Gaurang Kanth, J.), 2026 SCC OnLine Cal 14076 
Dalim Sk, In re, (Tirthankar Ghosh, J.), 2026 SCC OnLine Cal 14176 
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